'RURAL DEVELOPMENT DEPARTMENT
GOVERNMENT OF SIKKIM

Dated: 10.05.2023

B n Application No.04/2023 in Original Application
/202 L in the matter of Mahesh Chandra Saxena Vs the
tary, Govt. of NCT of Delhi & others.

terrain the natural perennial springs (surface water) are
rin the State and ground water is not being used in the

I ;."ﬁﬂg Systems set up in the rural areas of the State
qglleewd thmugh such Rain Water Harwesung Systems.

Yours faithfully

Secretary (Adm)
ent De pll'mt



